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Sixteenth Loksabha
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Title: Demand to release Bhim Army Chief Chandrasekhar and release
dalits kept in jail after dalit agitation.
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HON. DEPUTY SPEAKER:

Shri Rabindra Kumar Jena is permitted to associate with the issue raised
by Dr. Udit Ra;.

... (Interruptions)

HON. DEPUTY-SPEAKER: Now, Shri Jitendra Chaudhury.

Law and order is a State subject. You should avoid making

allegations.
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